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Per Capito INCIDENCE OF TAXATION

*995. Shr] A.-N. Vlidyalankar: (a)
Will the Minister of Finance be
pleased to state the per capita inci-
deoce of taxation?

<b) Have the Government of India
recelved any protests against the policy
of imposing sales tax?

The Mirnister of Revenue and Ex
peaditure (Sbrl Tyagi): (a) About Rs.
1.

{b) Yea, Sir.

8art A. N. Vidyalankar: May I know
whether it is a fact that the sales tax
fs a tax on tbe coasumer?

8bri Tyagl: Yes, Sir, all these laxes,
both direct and indirect, have been in-
eluded here.

8hri A. N. Vidyatnakar: Is it a fact
thet originally thie tax was meant to
be realised from the traders only and
not from the consumers?

8kri Tyagi: Whether this is a provin-
cial tax and whether it is realised
from the traders or the coasumers,
18 iacidence falls on the total popu-
fation.

8y A. N. Vidvalaslmr: May I know
whether it s a fact that a large pro-
portion of the funds realised as sales
tax from the consumers by the traders
ls withheld from the appropriate Go-
veroment?

Shrl Tyagi: The Central Government
does not realise any sales tax, It is the
appropriate Governments themselves
which realise the sales tax and there-
fore there is no Question of “with-
bolding” from the appropriate Govern-
ments.

Shrl A. N. Vidyalaakar: Is it a fact
timt the consumers and traders and
the general public have made repre-
sentations to the Government that
sales tax should not be reailsei and
that it should be abolished?

Shri Tyag)l: Yes, Sir., off and on re-
presentations of this nature are re-
ceived, but it does not lie in the
hands of the Central Government to
abolish the tax,

Mr. Deputy-Speaker:
Caostitution.

&) A. N. Vidyalankse: 1s Govern-
ment making any attempt to make
the imposition of sales tax uniform In
all the Provinces?

Mr. Deputy-Speaker: All that has
been debated. Again and again it has
been debated on fthe floor of the House
#o connection with a Bill.

Under the
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HINDUSTAN AIRCRAFT LIMITED

«996, Sardar Hukam Singh: (a) Will
the Minister of Defence be pleased to
state what was the volume (and, if pos-
sible, value) of the production in the
Hindustan Aircraft Ltd., at Bangnlure,
and the volume (and cost) of the repair
work done in that Factory for Govern-
ment (civil as well as military) air
craft durlng each of the years since its
establishment?

(b) When Is the output from thls Fac-
tory expected to meet India's own
needs in this regard, as at present, in-
cluding both civil and militnr}’ aircx'a!t
and parte?

Tbe Depuaty Minisicr of Defeace
(6ardar Majithis): (a) HAL. have
been engaged, for the last three years,
in the erectloncum-asgembly of air-
craft from componen!s/de\ails import-
ed from the U.K. for the Air Force
and repairs and overhaul of 1.APF. air-
craft. They bhave also been engaged
on the evolution of a trainer aircraft
sultable both for Civil and Defence
needs It did not do any work regard-

manufacture/repair /overhaul
ol aircutt on behalf of the civil Gov-
ernment departments 1 regret it will
not be in the public Interest to give
any detalled information about the
volume of the work done. ‘The total
value of the work done for the Air
Force for the years 1948-45, 1¥49-50,
1950-51 and 1951-52 is 47'95, ‘77°04,
126 96 and 205.59 lakhs respectively.

b) The Factory ls adequately equip-
ped to meet the civil and military needs
of the country in regard to repair and
overhaul of the aircraft., Efforts are
being made to manufacture sore types
of alrcraft in the country, but it will
be some considerable time before the
Factory can be sald to have the capa-
city to meet the entire clvil and mill-
tary reauirements of the country.

Sardar Hukam _Singh: After the
crash of the first Prototype HT-2 in
1851. has any second Prototyre been
tried and test-flown?

Sardar Majithla: Yes, Sir.

Sardar Hukam Siagh: When was it
done?

Sardar Majithia: In the same place.

Sardar Hukam Siugb: Has the fac-
tory gone into production of HT.2?

Sardar Majitbla: There are four
Prototypes under assembly.

Sardar Huksm Slngh: Has any other
aeroplane besides HT 2 been tried?
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_Sardar Maljlthia: No other plsne be
sides HT-2 has been tried, because
they are still in the production stage.

Shri Matthen: May I know the work
done, not for Defence, but the other
civil work by Hindustan Aircraft dur-
ing the last few yesrs?

Sardar Majithla: Well, Sir, actually
It does not arise out of the Question,
but I can say that In 1946.47......

Mr. Deputy-Speaker: Iet me see the
Guastion: “Will the Minister of Detetice
be pleased to state what was the vo-
utne (and, if possible, value) of the
production...... and the volume (and
cost) of the repalr work done In that
Factory for Government (civil as well
as military) aircraft...... ™

Sardar Mszfiithia: I am going to give
ih-t So far as work for civil air lines
concerned 1946-47--84'40 lakha;
IM’HS—ISD 44 Takhs: 1948-49--112-22
lakhs; 1940-30—105°32 lakhs: 1930-51
128-69 lakhs; 1951-52—172- 4 lakhs.

Shri Matthea: What were the types
o work done: Railways or any other?

Sardar Majithis: I have given these
f\gures so far as civil air lines are con-
cerned.

Mr. Deputy-Speaker: What are the
categories of work done: reilway
coaches built, alrcraft repair. etc.?

Sardar Majithla: For that I shall re-
quire notice.

Sbri G. S. Singb: May I know whe-
ther the aircraft assembled In this fac-
tory costs more than an alrcraft as -
geg\ibl?ed in England and flown direct to
ndis

Sardar Majitkia: No; that Is not a
fact.

Shri V. P, Nayar: What is the per -
centage of Imported parts used in this
Hindustsn Aircraft Factory In produc-
tion and In repair?

Sardar Majlthta: The parts which
we cannot produce here are imported.
So far as......

Shrl V. P. Nayar: it is common

Mr. Deputy-Speaker: What is the
proportion?

Sardar Majithia: As regards the
proportion. I have not got the figures
here. If the hon. Member is very keen,
lgt1 he puts a Question on that, I shall

Mr. Deputy-Speaker: Why should
these remarks be unnecessarily made?
The hon. Minister need not have start-
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ed with this and then say. if the hon.
Member is keen. Certainly, 1t is ex-
pected that every hon. Member is keen.
This will bring out a vaolley of Gues-
tions on the other side.

Sbhrt V. P. Nayar: One morc ques-
tion, Sir rising out of the answer of
the hon. Minister, msy I ask from what
gggntries these spare parts are import-

Sardar Majithla: Mostly, UK

8hri KelappaB; What are the parti
? What are the parts manu-
factured here?

Sardar Mafitkia: It is not in the In-
tereats of Indla to disclose what parte
are produced bere and what are Im-
ported.

Sarl Jalpa) Singh: May I know w%
the IAT have accepted HT-2 as auiled!
and why the D.G., C.A does not

der It good eaough?

Sardar Magithia: If that question Is
put to the Minilatry of Communlca-
tlons, they will be In a betier position
to reply to that.

Shri Matthem: The hoa. Minister
sald that the cost of assembling an alr-
craft in India is not more tnan the
coat of assembly In England. WIIl the
hon. Minister please state what exact-
ly 1s the average cost per unlt in Eng-
land and in India?

Mer. Deputy-Spesker: Does It not de-
pend on each Individual alrcraft?

Sbri Matthen: The same aircraft.
The hon. Minlster said that the cost In
India Is not more than the cost In Eng-
land. I have doubts about it. I want
to &know the cost for the same aircraft.

Sardar Majithla: As I said already,
I should not llke to make a present of
these figures.

Shri Saraagadbar Das: May [ know
it the factory is runoing at a margin
of profit now?

Sardar Majithja: The factory is run-
ning at a profit at the momeant.

Shri S. C. Samamta: The hon. Min-
ister said that the pecond prototype is
complete. May I know how many test
flights have been made?

Sardar Majithla: I am afraid I have
not got that Information at the mo-
ment. I shall certainly iry to remem-
ber that.

Shri Bansai: What were the profits
during the last Ananclal year?

S8ardar Maflthia: T am afrald I have
not got the information at present.
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Mr. Deputy-Speaker: Next ques-
tion.

DEVALUATION OF STERLING
*997. Sardar Hukam Singh: Will the
NtXixt:ister of Finance be pleased to
state:

(a) whether the attention of the Gov-

ernment o! India has been drawn to
press reports published |n July last re-
garding the further devaluation of
Sterling, or its dislinking from the .ime
rican Dollar; !

(b} whether there is.any agrecment,
understanding, or arrangement with
Britain, regarding the course of the
Exchange Ratio of the .Indian Rupee
with the Pound Ster!iag, ih the ‘event
of any devaluation of ‘%the 'latter, in
terms of the Averlcar) Dollar or its'dis-
linking from that standard of currency;

_ (c) whether aniy g}éps have Eién
taken of provisions riade; by the Goy-
ernment of India to guard agalnst the
unilateral devaluation of thé Pound
Sterling, which :wevld, adversely affect
the vahie of India's Sterling Balances
:n lerms of the American Dollar, and

(d) if s0, what ave those steps?

" The Minister of Revenue suvid Expen
difure (Shet 'Tyagl): (&) Yes, 8ir.

(b} and (¢). No. Sir.
(d) Does not arise.

Sardar Hukam Singh: The hon. Min-
ister must_have noticed the speechof
our hon. Finance Minister in London
when he said that it reouires the
strengthening of the sterling. May 1
know whether any prac¥cal steps have
been suggested for strengthenlng that?

8Shrl Tyagl I caenot really recollect
what my hon. frlend means iy re-
minding sre of the speech. In his ori-
ginal Question he wanted to knew......

S8ardar Huokam 8ingh: The speech
may be left alone. I want to know
whether any practical steps have been
suggested In that conference for
strengthening the Pound.

Shrei T. T. Krlshuamacbarl: The hon.
Fimumce Minister is now in London. [
think the House must be well assur-
ed that all possible steps in the direc-
tlon the hon. Member has indicated
would be taken by him.

Sardar Hukam Slngh: I only want-
ed to draw the attention of the Gov-
eriment to the sveech of the hon. Fin-
ance Minister because hc -had observed
that the sterling had taken a plunge
and we should see that it swims and
not sinks. I wanted te know whether
in that conference any concrete sug-
gestions have been made.
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8hrl Tyagi: The Conference is be-
ing held in camera. In fact, as far as
flnancial matters are concerned. they
cannot be discussed in \ypen. The pro-
ceedings of the conference are top ser-
ret. They are making eftnrts and 1
hope they will {ructify. I am not in a
position Lo disclose any scceeis Lecaiise
they are not only the <cecrets of ihe
Government of India, but the secrets
of other Governments with, which I
cannot take liberties.

Sardar Hukam 8ingh: Are we to pre-
sume that the Government has that in-
formation and in the public interests,
it is not going to discloze it. or that
it has no Information at all?

Mr. Deputy-Speaker: Recally in such
matters, if hon. Members want zny
more information about this matter,
let us wait until the Finance Minicter
comes back. There i9 no.Rood deking
as.to what is in his mind aud what he
has said there. The hon. Minister is
not in a poaition to gtve those details
or if he haa then, he does mot.think it
desirable to give them while the pro-
ceedings are going on there. As soon
as we' find there is some tnrenvenlence,
let us not pursue the maiter and any¥
that the hon. Minister has nuyt got the
information, etc. AL
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Mr. DepulySpeaker: As soon as the
hon. Finance Minister comes, certainly,
I am sure, he will take the House into
confidence if there s rmything to in-
form the House.

Shrl T. N. Singh: 1 put this ques-
tton because reports are appearing {m
the papera that such and such thh:gs
are being done. These reports are
very denmgerous and they atlect the
market, That is why [ put this sues-
tlon to know whether there is uny fa
in the reports that steps are belng
taken by Indla as well as other sterl-
ing countries to raise the price of gold?





